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222 LAMPS et up in Ori a how many 
LAMPS are functioning properly, that i , 
purcha ing forest produce and pr viding 
e entia} commodities to the tribals? As 
per my informati n mo of the LAMPS 
are not functioning properly, namely, n t 
purcha ing these pr ducts and supplying 
e sential commoditie . 

DR. RAJENDRA KUMAR! BAJPAI : 
Sir, it i not correct to say that AMPS 
are not functioning. 

MR. SPEAKER: What are you referr-
ing to '1 I it 'lamp' or 'Lamb '1 

DR. RAJENDRA KUMARI BAJPAI : 
Sir, LAMPS is a large-sized multi.purpo e 
cooperative society. The LAMPS are 
functioning in the tribal areas and from 
the figuresyou can see that in 1978-79 
the marketing fig re was Rs. ·16 crores 
which ha gone up in 1984-8 S to Rs 300 
crores. This i regarding the supply of con· 
sumer goods. It has gone up from 65.29 
lakhs to 850 lakhs in 1984-85. That means 
they are catering to the need of the people 
and they are fulfilling the aims and objec-
tives for which they were established. 

SHRI R. P. DAS : How many LAMPS 
are operating in the country? The objec-
tives of the Sixth lve Year Plan was to 
enable the Scheduled Castes and the Sche. 
duled Tribes to cro s the poverty line._ In 
the context of the objective of the Sixth 
Five Year Plan, I would like to know how 
many Large-Siz d Multi-purpose Coopera-
the Societi s are provided all ov r the 
country. 

DR. RAJENDRA KUMARI BAJPAI : 
All ov r the country, there are 2584 
LAMPS hav b en r anised and if you 
want to know the break up, I can give 
that also. 

SAR R. P. DAS : How many of them 
hav ... fulfilled the objectives enunciated in 
th Sixth Five Y ar PJan ? 

DR. RAJ NDRA KUMAR BAJPA : 
All of them are w rki g n the line f r 
which th y were tab i h d. h rna in 
objectives was to e tablish peci 1 y c 

a ge-Si d Multi-purpo C per" tiv 
Societies in tribal ar as. h re ciaI 

, 
, 
type of Large Scale Multi-purpo e Soci-
ties. They were e tabli h d in tribal ar a 
and they are cntru ted t di harg three-
f Id function of providing cr dit (b th 
roduction a d consumptjon), marketing 

of tribal produc and distriblHi n of con-
sumer g od and agricultural input. So, 
all these ar,_ 'working ther. rom time to 
time, Government valuate the working of 
th e 50deti and what ver th difficultie 
fac d, we try to remove thenl and w feel 
that with their prop r functioning, good 
work will be d ne in this fi ld. 

MR. SP A ER: If there ar lamb, 
there must be ramp al o. 

Ethnic Problem of ri Lanka 

+ 
*44. DR. G. S. RAJHANS : 

SHRIMAT RISHNA SAHI : 

Will the Minist r of X ERNAL 
AFFAIRS be plea ed' to state: 

(a) whether any lution has been 
found to the ethnic problem in Sri Lanta ; 
and 

(b) the details of the dLcus i n btJd 
with the repre ntativ of Sri lanka 
Government during the last three month ? 

THE MIN STER OF XTBRNAL 
A AIRS (SHRI B. R. BHAG T): (a) No 
Sir. N gotiati n to w r out a olution 
to the ethnic problem ar still c ntinuin • 

(b) The econd round of talk t 
Thimphu was adjaurn d in mid-Augu t. 
Thereafter, talk w re held b tw en Augu t 
23 nd 31 with Dr. . W. Jayeward ne 
and other Sri anka fficial who h~ d 
parti ipated in th Thimphu taJks. A w rk. 
ing pap r a prepar d by ri Lanka which 
could a ba i fo further n goH -
tion a p litic 1 tIm nt. A 
team ri L nkan official 1 t r 
vi it d Ihi dnd in di u ion i h 

nior fficial of th ini try v m 
amplificati n f c rtain i u whi h figur d 
. n th rkin p p r. 

T lk w re h ld wi h the variou 
gr up in eptemb",r on m tt r 
m int n ncr f an ff c iv 
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i ues 'n the working paper. The For 'go 
ecretary later vi ~ ited Sri anka on Se -

tember 26 and held di cussi with Pre iR 
dent Jayew rden and other leaders n 
nlMters relating to maintenance of the 
ccasefire and ~ eHing up f a monitoring 
C mmittee to monitor the cea efire. 

There fter, further talk were held with 
the Tamil group in Oct her, and the views 
of th groups in r gard to, a political solu-
tion were conveyed to the Sri Lanka Presi-
dent and on r leaders by the Prime 
Mini ter and Foreign Secretary during dis-
cu ions in N au. A further round of 
talks with the Tamil groups was h Id from 
November 7-9. 

DR, G.S. RAJHANS : Sir, I am referr-
ing to the last portjon of the reply of the 
hon. Minister. May I know the details of 
the t lks held ith the Tamil groups bet-
ween No emb r 7 and 9, 1985 if it is not 
confidentia 1 ? 

SHRI B. R. BH OAT : Thy whole 
thing is in a process of very delicat _ nego-
tiationS and, therefore, it will not be pos~i. 
ble to give the details. But I ean broadly 
say that this related to monitoring the 
effe~tiye eea efire arrang ment. That is 
the t thing. And secondly, there were 
s m elements of the political settlement 
regarding provin ial ouneils, the Northern 
and the Eastern Council, the question of 
lin age demand by amil groups, law and 

Ider m more power regard.ng mainte-
nanc of law and order in the e provinces, 
land settlement and m re power to be 
entru t d to th p )itical Councils. These 
wer broadly the areas f di. cu sion. 

Dr. G. S. RAJHANS: I the Govern .. 
ment aware th t ri Lankan army i annihi-
lating th Tamil without any discrimina-
ti n, and if 0 wh t do the Government 
propo - to do to Ineet the problem? 

S RI . R. HAG T: Various report 
ar c min , But it is n t a fact that Sri 

ankan rmy i nnihil ing the Tamili DS 
th r. Bu w 1(\ i hap ening ' that ther 
are violations of the c'ea efire and viola-
ti n do hurt the civilian p pulation. We 
hav ",n bringin this t th ~ notice of the 

r ankan auth riti tha t the civilians 
h · uld n t b afT ted becnu they would 

utfer t.he mo t. Maintenance of th~ 
c asefire is, of couree, the top priority in 
all thes negotiation • 

THE PRIME M NISTER (SH I 
RAJIV GANDHI): If 1 may add to that, 
there have b en violations on bofh sides 
and we are terribly di tressed by some of 
the actions that have been taken by the 
Sri Lankan Security Forces and we have 
requested them to try and refrain from 
such actions. On the other sid,e, we have 
also jn the negotiatjons not got a positive 
paper from the Tamil boys saying what 
precisely they want, because without that 
basis it is difficult for u. We havle got a 
pap,cr from thc Sri Lankan Govemm~nt on 
what they are willing to give. But the 
ball is in the court of the boys and they 
should let us know what they want. 

AN HON. MEMBER: Tamilian 
tigers, not boys .•. (Interruptions) 

SHRI RAllV GANDHI: All right, 
Sri Lankan Tamil leaders. I stand corrected 

.. . Are you speaking on beha1f of Sri Lankan 
Tamils 1 .•• (Interruptions) 

Are both of them speaking or is on1y 
Qne of them speaking ? 

MR. 'SP AKER: I think, th yare 
both speaking with ut any rhyme or 
rea 0!l. 

Please take your seats . . 

PR~F. MADHU DANDAVATE :. The 
word boy' should be used for youth 
Congress boys only. 

MR. SPEAK R : I i for the p ople 
who are just in the fray. 

S RI RAJIV GANDHI : Prof. Danda-
vate is always correct. and the unfortunate 
part is that w have youth Congr Ss boys, 
but they ,have got no young people with 
them. 

PRO. M 0 U DANDAVATE : We 
have young ld men. 

[Translation] 
SHRIMATI 

Sp aker, Sir, 
Oovernrn nt for 

KRISHNA SABI: Mr. 
th 'eff rts made by th 
olvin th ethnic problem 
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in ri Lanlca a J l)r~i ew rthy an 
coog[ tulate t e Prime M 'pl r for that. 

SP KB : You put your que. 
o not make a speech. 

SHRIMA TI KRISH 1 ~ Sir, I , 
want to know, through you, has an agree-

b~en reached in any way to the 
t e Sd J.. G v mm ot e C 

would 
suppr 

n,ot use th Armed rc s to 
p. litical demands? 

MR. EAKER: Thi h s alreadY 
been replied to. 

SRRI B. R. BHAOAT: The ntire 
basis of the piscussion is that n<' solution 
to this prC'blem can be found by suppres ion 
through the Armed Forces. Therefore, it 

ould he solved through poJitical 
n.ego ti~ tions, 

[~ngll6h] 

SHRI P. KOLANDAIVELU : The e is 
an apprehension in the minds of Tamil in 
Tamil Nadu and also Sri Lanka that y the 
time we reach the settlement or accord, 
actuallY there will ' not · be any Tamil 
J>opu1atiol,1 in Sri Lanka. I suppo e so, 
because I want to put it thus: in the last 7 
or 8 months, talks are gOIng on cither in 
Bhutan or Delhi or somewhere. Our hon. 
Prime Mmister bas also as ured tJ:tat he 
wants to take inunediate action on this 
issue, in 0~ger to settle the ethnic problem 
prevailing ill Sri Lanka. Even during his 
recent visit to foreign countries, our Hon. 
Prime Mini ter actually might hav met 
the Minister Shri Athulathmudali or Sri 
Lank. I want to know from th Hon. 
Prime Mini ter what actually they ta ed, 

r wheth r \hey are oing to settle jt 
immed' te y, becau e ~t is an ethnic problem 
prevailing for th last so ~any ye~rs 
EverY day, Le. day by day, the populatIon 
of T il ,is ~imi ishin. So, I want the 
Prime Mini ter to tell us whether is going 
to e tie it immediately, just lik Punjab 
or Assam. 

S R RAJ IV OA OBI: may with 
your kind p rmi sion Sir, bring to 1h ti 
of the Member that Sri Lank i an indepen-
dent co ntry, nd it i no just 1i e am 
. : hn,iab. 

URI P. KOLANDAIVELU: 
r n iJ js u i part and parcel of i 
country. YOll hav t ken it n tional 

. pr blem. Th t i wha you hav aid. 

HRI RAJIY OAN think her 
i orne difi renc f vi w on our outl 0 
on th" Tamil probJem. We treat it entire1y 
as a Sri ankan problem, and not as an 
n 'an problem. The Indian problem i 

tbe refugees that we have got, any violation 
of hum n rights, any action hicb may be 
seen to be count,er to normal aw and order 
mea res. And on th su s, yes, . e 
are involved. We woul li)ce to take th m 
up, as we would in any other country if e 
saw~ ike we do in Sputb frica and 
feel human rights are being vio]a~ed1 we 
tak"" th m up. So, on th issues, ye ; 
we wiJl look into other countric. But 
b 'calJy i i a J?fobJem Qr Sri L nka to 
solve. W,e \;ViII do whatey r we can to pel 
them solv it. We would like the fiu .. , .. """, 
th~t have ~ome from ri Lan a 0 go bac 
to S i L n ip honour and ccurity. 

ople Bel Poverty I' e 

+ 
A P 

J • 

A SIN H: 

Will he ini tcr f 
be leased to state: 

(a) Percentage of peopl blow t 
ROV rty line i the country in 19 0 

\b) Pre cnt percentage 0 pol 
b low the poverty line in the country; nd 

(c) the st p taken to r uce overty 
during the Sixth Ian pedod and t p 
proposed to be taken in th Sev nth 
Year Plan? 

() nd (b) The verty 
orked out by the Plannin 
re d n the r It of th 


